IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

.JApplicant

Date :

30.07.2025

' | Notified
i Courtjamount
e Fee to be

‘ paid

1 M R ROUTRAY [60253/2025(30.07.2025 [WP(C)/21767/2017 [10 | c |
2 |M K PANDA  [60255/2025(30.07.2025 |FA/189/1999 0 | c |
3 |M K PANDA  |60257/2025/30.07.2025 |FA/189/1999 0 | c |
‘4 frseean ‘60268/2025‘30.07.2025 BLAPL/7120/2025 ’10 ‘ ‘c ‘
5 |B P TANGA [60274/2025(30.07.2025 |[BLAPL/7140/2025 [10 | c |
6 |[B P TANGA [60275/2025(30.07.2025 |BLAPL/38/2025 0 | c |
7 |S s BISWAL [60282/2025/30.07.2025 |BLAPL/477/2025 |10 | c |
'8 N K ROUT  |60286/2025(30.07.2025 |WP(C)/18897/2023 |10 | c |
9 |S K RATH  |60288/2025(30.07.2025 |WP(C)/13752/2020 |10 | c |
10 |s K RATH  |60289/2025(30.07.2025 |[WP(C)/13753/2020 |10 | c |
11 |A K SAHOO |60291/2025(30.07.2025 |CRLREV/265/2020 |10 | c |
12 |M K MOHANTY |60293/2025|30.07.2025 |CRLREV/342/2015 |10 | c |
13 |P K SWAIN |60294/2025(30.07.2025 |WP(C)/7226/2024 |10 | c |
14 |P K BARIK |60297/2025(30.07.2025 [WP(C)/20869/2025 |10 | c |
15 |N CH MISHRA|60298/2025(30.07.2025 [WP(C)/26807/2024 |10 | c
16 |B R DASH  |60299/2025(30.07.2025 [WP(C)/17488/2025 |10 | c |
17 |G C JENA  |60301/2025(30.07.2025 [WP(C)/13962/2025 |10 | c |
‘18 ‘EUEEARA ‘60302/2025‘30.07.2025 WP (C) /374/2025 ‘10 ‘ ‘c ‘
19 |A H BARIK |60309/2025(30.07.2025 [WP(C)/16622/2025 |10 | c |
20 |J SAHOO 160311/2025(30.07.2025 |[WP(C)/3011/2025 |10 | c |
21 |J SAHOO 160312/2025(30.07.2025 |[WP(C)/3178/2025 [10 | c |
22 |R C PRADHAN [60313/2025|30.07.2025 |FAO/739/2018 |7 | o
23 |J SAHOO 160314/202530.07.2025 |WP(C)/3609/2025 |10 | c |
24 |S PATRA 160315/2025(30.07.2025 |RPFAM/135/2024 |7 | o
25 |B SWAIN 160318/2025(30.07.2025 |[CMP/747/2023 |7 | o
26 |S. DAS 160319/2025(30.07.2025 |[WP(C)/17483/2025 |10 | c |
27 |G K BEHERA |60320/2025|30.07.2025 |RSA/427/2003 |7 | o
document
available
28 |G SAHOO 60323/2025(30.07.2025 |0JC/6075/1997 7 in

U
dms, court

fee to be
paid.




document
available

29 |N R BEHERA [60325/2025/30.07.2025 WP (C)/29515/2019 |7 e ourt

4
fee to ba
paid.

30 |s P DHAL  [60327/2025/30.07.2025 |WP(C)/11610/2017 |7 | R
document
available
in

31 Y DAs 60328/202530.07.2025 |0JC/13694/1998 |7 s court

4
fee to be
paid.
32 |P K MOHANTY [60330/2025(30.07.2025 |WP(C)/33482/2023 |7 | R
33 |M NAYAK 160331/2025(30.07.2025 |[WP(C)/13106/2007 |7 | o
s C

34 | uoupaury  |60333/202530.07.2025  |RBLAPL/7847/2022 |7 U

35 |P K MISHRA |60335/2025(30.07.2025 |RFA/17/2015 |7 | o
document
available

36 |P K SINGH |60338/2025/30.07.2025 |ABLAPL/10544/2017 |7 s court U

4
fee to be
paid.
L K

37 |anapana  |60341/2025(30.07.2025 WP (C)/13972/2019 |7 U
document
available

38 |P SAHOO 60342/202530.07.2025 |0JC/1150/1994 7 e court

4
fee to be
paid.

39 |s BISWAL  |60344/2025|30.07.2025 |MACA/29/2024 |7 | o

140 |S C MEKAP |60346/2025(30.07.2025 |WA/1862/2024 |7 | o
document
available

41 |D SAMAL 60348/2025(30.07.2025 [SA/217/1995 7 o ourt

4
fee to be
paid.

42 |S N SHARMA [60349/2025(30.07.2025 |CRP/31/2022 |7 | o

143 |s K BEHERA |60350/2025(30.07.2025 |CONTC/3100/2024 |10 | c

44 |P BEHERA  60352/2025(30.07.2025 |TRP(C)/4/2024 110 | c |

45 |M S HASAN |60353/2025(30.07.2025 |CMP/33/2017 |7 | v

146 |S K PRADHAN|60354/2025(30.07.2025 |CMAPL/676/2023 |7 | v

147 |J R NAYAK |60355/2025(30.07.2025 |WP(C)/12127/2012 |10 | c |

48 |L K MOHANTY [60356/2025(30.07.2025 |WP(C)/8910/2024 |7 | v

49 |P N NAYAK |60357/2025(30.07.2025 |RSA/226/2018 |7 | v

50 |A K PANDA |60358/2025(30.07.2025 |CONTC/3249/2025 |10 | c |

51 |A K SAHOO |60359/2025(30.07.2025 [WP(C)/30810/2023 |7 | u |

52 |D P MISHRA |60360/2025(30.07.2025 |CRLMA/247/2023 |7 | u |




M/S MIHIR

‘53 KUMAR DASEH. 60362/2025‘30.07.2025 CONTC/2496/2025 ‘10 ‘ ‘c ‘
54 |N MALLICK |60363/2025(30.07.2025 |CONTC/1488/2025 |10 | c |
55 |D P MISHRA |60364/2025(30.07.2025 |CRLMC/893/2020 |7 | v
56 |H K BHOL  |60365/2025(30.07.2025 [WP(C)/10009/2024 |7 | v
57 |s R OJHA  |60367/2025(30.07.2025 |MACA/230/2025 0| c |
58 |H K BHOL  |60368/2025(30.07.2025 |[WP(C)/9999/2024 |7 | v
59 |H K BHOL  |60369/2025(30.07.2025 |[WP(C)/10001/2024 |7 | v
60 |S SWAIN 160370/2025(30.07.2025 |MACA/230/2025 0| c |
61 |G R PATRA |60372/2025(30.07.2025 |0JC/1005/1982 |7 | v
62 |B.K. SWAIN [60373/2025(30.07.2025 |RVWPET/74/2014 |10 | c |
63 |s BARIK 160374/2025(30.07.2025 |0JC/834/1980 |7 | oo
64 |T SWAIN 160377/2025(30.07.2025 |[WP(C)/9255/2025 |10 | c
65 |K C SAMAL |60378/2025/30.07.2025 |WP(C)/19992/2025 |7 | SR
66 |S P SAMANTA |60379/2025(30.07.2025 |WP(C)/14596/2025 |10 | c
67 |P K PANI  |60380/2025/30.07.2025 |WP(C)/12989/2025 |7 | SR
68 |N R BEHERA |60381/2025(30.07.2025 |WP(C)/6776/2025 |7 | SR
69 |D K JENA  |60382/2025(30.07.2025 |WP(C)/9516/2025 |7 | SR
70 |Y DAS 160384/2025|30.07.2025 |[WP(C)/17270/2025 |7 | SR
71 |J RANI 160385/2025(30.07.2025 WP (C)/3464/2025 |7 | SR
72 |D K JENA  |60387/2025|30.07.2025 |WP(C)/20640/2025 |7 | SR
73 |B N PANDA  [60390/2025(30.07.2025 |[WP(C)/11354/2025 |7 | o
74 |G JAYSINGH [60391/2025(30.07.2025 [WP(C)/5709/2019 |10 | c |
75 | C LENKA [60393/2025(30.07.2025 [WP(C)/8923/2025 |7 | CE
76 |S K PARIDA [60396/2025(30.07.2025 |WP(C)/30816/2022 |10 | c
77 |G JAYSINGH [60398/2025(30.07.2025 |WP(C)/30816/2022 |10 | c
78 |s K BEHERA [60399/2025(30.07.2025 [WP(C)/16211/2025 |7 | CE
79 |S K BEHERA [60401/2025(30.07.2025 [WP(C)/16595/2025 |7 | CE
180 |S.S PASAYAT [60403/2025(30.07.2025 |WP(C)/19626/2025 |10 | c
81 |S K BEHERA |60405/2025(30.07.2025 [WP(C)/27131/2024 |7 | CE
82 |G R PATRA [60406/2025(30.07.2025 [WP(C)/2343/2025 |7 | CE
83 |R M NAYAK [60407/2025(30.07.2025 |WP(C)/20417/2025 [10 | c
84 |G R PATRA 60409/2025(30.07.2025 |[WP(C)/2335/2025 |7 | U
85 |G R PATRA |60411/2025(30.07.2025 |[WP(C)/2370/2025 |7 | v
86 |G R PATRA |60412/2025(30.07.2025 |[WP(C)/2362/2025 |7 | v
87 |M K MOHANTY |60413/2025(30.07.2025 |WP(C)/20669/2025 |10 | c |
88 |S K PARIDA |60416/2025(30.07.2025 [WP(C)/20709/2025 |10 | c
189 |L SAHOO 160417/2025(30.07.2025 |WP(C)/7980/2025 |7 | v
190 |B SAHOO 160418/2025(30.07.2025 |WP(C)/20651/2025 |7 | v
91 |D BISWAL  |60421/2025(30.07.2025 [WP(C)/19845/2025 |7 | v
92 |s BISWAL  |60422/2025(30.07.2025 [WP(C)/20616/2025 |7 | v
93 |P K BEHERA [60423/2025(30.07.2025 |ABLAPL/7437/2025 |7 | o
94 |K K NATH  [60424/2025/30.07.2025 |ABLAPL/8339/2025 |7 | o
95 |A K SAHOO |60428/2025|30.07.2025 |ABLAPL/5679/2025 |7 | o




96 |B B MALLICK|60429/2025(30.07.2025 |WP(C)/19671/2008 |10 | c |
97 |DIBYHJYOTI [60431/2025(30.07.2025 |ABLAPL/3603/2025 |7 | v
98 |M R ROUTRAY|60432/2025(30.07.2025 [WP(C)/16042/2015 |10 | c |
199 |B SAHOO 160434/2025(30.07.2025 |[BLAPL/7186/2025 |7 | v
1100 M R ROUTRAY |60435/2025(30.07.2025 |WP(C)/16040/2015 |10 | c |
101 [P BEHERA  |60437/2025(30.07.2025 |CRLMC/2835/2025 |7 | v
102 M R ROUTRAY [60439/2025(30.07.2025 |[WP(C)/16039/2015 |10 | c |
1103 |[B SAHOO 160440/2025(30.07.2025 |CRLMC/2808/2025 |7 | u |
104 B N PANDA  |60441/2025|30.07.2025 |CMP/499/2025 |7 | v
105 |S K NAYAK |60442/2025(30.07.2025 |CRLREV/229/2025 |7 | u |
‘106 ARABHOT ‘60443/2025‘30.07.2025 CONTC/3112/2025 ’7 ‘ ‘U ‘
1107 [k PANDA 160444/2025(30.07.2025 |[FAO/201/2025 |7 | u |
1108 |B.N.SARANGI |60448/2025(30.07.2025 |WP(C)/4146/2024 |10 | c |
109 EAIEéAY 60450/202530.07.2025 |[CRLMC/1671/2025 |10 c
110 |[K NATH 160451/2025(30.07.2025 |WP(C)/40524/2023 |7 | .
111 |[S. K. SRAHOO|60452/2025(30.07.2025 |CRLMC/2703/2025 |10 | c |

document

available
112 |7 B 60453/2025|30.07.2025 |BLAPL/20235/2012 |7 in U

GOCHHAYAT dms, court

fee to be

paid.

document

available
113 |P K MOHANTY 60454/2025(30.07.2025 |TRP(C)/229/2020 |7 ;Es,court U

fee to be

paid.
114 [P K SWAIN |60470/2025(30.07.2025 [WP(C)/20680/2025 |10 | c |
115 [ Or S 160473/202530.07.2025  [WR(C)/20994/2025 |10 c
116 o tF 60476/2025|30.07.2025 |WP (C)/20492/2025 |10 c
117 M R ROUTRAY [60480/2025(30.07.2025 |WP(C)/16625/2025 |10 | c
118 B P TANGA |60481/2025(30.07.2025 |WP(C)/20288/2025 |10 | c
119 |CHHABI RANA 60483/2025(30.07.2025 |[WP(C)/18956/2025 |10 | c |
‘120 e ARTY 60484/2025‘30.07.2025 CRP/15/2022 ‘10 ‘ ‘c ‘
121 |S PATI 160485/2025(30.07.2025 |WP(C)/20212/2025 |10 | c |
122 |s K BISWAL |60486/2025(30.07.2025 [WP(C)/451/2025 |10 | c |
123 M R ROUTRAY 60487/2025(30.07.2025 |[WP(C)/3273/2011 |10 | c |
124 |H S PANDA |60488/2025(30.07.2025 |CMP/470/2014 0| c |
1125 [P C MOHANTY [60489/2025(30.07.2025 |[WP(C)/6938/2018 |10 | c |

[PRIYA ' ' ' ‘ ‘

126 |RANJAN 60492/2025(30.07.2025 [WP(C)/19510/2025 |10 c

MISHRA




127 M R ROUTRAY |60494/2025(30.07.2025 |WP(C)/14426/2025 |10 | c |
128 [M R ROUTRAY |60495/2025(30.07.2025 |WP(C)/14432/2025 |10 | c |
129 | P SAHOO [60496/2025(30.07.2025 [WP(C)/33024/2024 |10 | c |
‘130 AR NAKAR ‘60500/2025‘30.07.2025 WP (C) /31410/2022 ‘10 ‘ ‘c ‘
131 |s BEHERA  |60507/2025(30.07.2025 |ABLAPL/5418/2025 |10 | c |
132 |[S.SARKAR  |60509/2025(30.07.2025 |ABLAPL/5263/2025 |10 | c |
1133 |J.DAS 160510/2025(30.07.2025 |ABLAPL/5530/2025 [10 | c |
1134 |S.SAMAL 160511/2025(30.07.2025 |ABLAPL/8275/2025 [10 | c |
135 R K PATRA |60514/2025|30.07.2025 |WP(C)/28744/2024 |7 | R
136 |R K PATRA |60515/2025(30.07.2025 |WP(C)/28744/2024 |7 | v
137 [P K MISHRA |60516/2025(30.07.2025 [WP(C)/28820/2024 |7 | oo
138 |[P K MISHRA [60517/2025/30.07.2025 |ABLAPL/5937/2025 |7 | S
1139 |S SRHOO 160518/2025|30.07.2025 [BLAPL/1822/2025 |7 | SR
1140 |A KHAN 160522/2025|30.07.2025 |CRLMP/864/2024 |7 | SR
141 [P K DAS 160523/2025|30.07.2025  |[WP(C)/20204/2025 |7 | SR
1142 |A SRHOO 160524/2025|30.07.2025 |[RVWPET/36/2025 |7 | SR
1143 K SRHOO 160526/202530.07.2025 |WP(C)/18053/2025 |10 | c |
144 |T K NAYAK |60527/2025/30.07.2025 |WP(C)/19808/2025 |10 | c |
145 D K SAHU  [60529/2025/30.07.2025 |WP(C)/20701/2025 |10 | c |
146 |P K DAS 160531/2025|30.07.2025 |CRLREV/404/2025 |10 | c |
147 R K BARIK [60532/2025(30.07.2025 |WP(C)/13429/2025 |10 | c
148 |T K NAYAK |60533/2025(30.07.2025 |WP(C)/13429/2025 |10 | c |
1149 [U DAS 160534/2025(30.07.2025 |CRP/15/2022 0 | c |
1150 |R C MALLICK |60535/2025(30.07.2025 |CMP/1639/2015 0 | c
1151 [B SINGH 160536/2025(30.07.2025 |[WP(C)/17114/2025 |10 | c
152 |s. BARIK  [60537/2025(30.07.2025 [MATA/80/2014 0 | c |
1153 [P. K. NAYAK|60538/2025(30.07.2025 |CMP/240/2025 0 | c
‘154 RN ‘60539/2025‘30.07.2025 CMP/1051/2025 ’10 ‘ ‘c ‘
1155 [B.K. SWAIN [60540/2025(30.07.2025 [WA/3223/2023 0 | c
156 [B.K. SWAIN [60542/2025(30.07.2025 [WA/2854/2023 0 | c
1157 |J SAHOO 160546/2025(30.07.2025 |[WP(C)/26879/2023 |10 | c |
1158 M NAYAK 160549/2025(30.07.2025 |RSA/454/2018 0 | c |
1159 |S MOHARANA |60550/2025|30.07.2025 |RSA/434/2016 0 | c |
160 N BEHERA  |60552/2025(30.07.2025 |RSA/107/2014 0 | c |
1161 [MANGUL NAIK|60553/2025(30.07.2025 |CRLMC/1660/2025 |10 | c |
162 |T K NAYAK |60554/2025(30.07.2025 |RSA/161/2005 110 | c |
1163 |[S. C. SRHO0|60555/2025(30.07.2025 |WP(C)/22850/2023 |10 | c |
164 M K PATI  |60556/2025(30.07.2025 [WP(C)/36798/2023 |10 | c |
1165 |R. K. BISOI|60557/2025(30.07.2025 [WP(C)/42270/2023 |10 | c |
166 |S. K. RATH |60558/2025(30.07.2025 |WP(C)/20104/2025 |10 | c |
1167 |J. R. NAYAK|60559/2025(30.07.2025 |WP(C)/16022/2020 |10 | c |
168 |L K BEHERA |60560/2025(30.07.2025 |WP(C)/26878/2023 |10 | c |




‘169‘??&X§T;RIYA 60561/2025‘30.07.2025 CRLMC/1643/2025 ‘10 ‘ ‘c ‘

1170 |J SAHOO 160562/2025(30.07.2025 |[WP(C)/26878/2023 |10 | c |

171 [P. K. SINGH|60563/2025(30.07.2025 [WP(C)/10730/2018 |10 | c |

1172 |J SAHOO 160564/2025(30.07.2025 |WP(C)/26880/2023 |10 | c |

173 M. R. DHAL |60565/2025(30.07.2025 [WP(C)/3080/2016 |10 | c |

174 |S. R. BARIK|60566/2025(30.07.2025 [WP(C)/21580/2015 |10 | c |

175 |sS K SAHU  |60567/2025(30.07.2025 |WP(C)/16916/2016 |10 | c |

176 |S K DASH  |60569/2025(30.07.2025 |WP(C)/16916/2016 |10 | c |

177 52 o 60570/2025|30.07.2025 |WP(C)/20145/2025 |10 c

178 | T 160571/2025 (30.07.2025  [CRLMC/2300/2025 |10 c
PRAKASH

179 |CHANDRA 60573/2025(30.07.2025 |CRLMC/4540/2024 |10 C
MISHRA

180 ;iS;AL 60574/2025(30.07.2025  |WP(C)/20148/2025 |10 c

181 |TRROEnF 60575/2025(30.07.2025 |CMAPL/210/2025 |10 c

182 |[S. K. RATH [60576/2025(30.07.2025 |CONTC/3273/2025 |10 | c
PRADIPTA

183 |KUMAR 60577/2025(30.07.2025  |[CONTC/1051/2025 |10 c
MOHANTY

1184 |s S PASAYAT [60578/2025(30.07.2025 |FA0/223/2024 0 | c |

1185 [P K PARIDA [60580/2025(30.07.2025 |FAO/771/2019 0 | c |

186 |S S BISWAL [60581/2025(30.07.2025 |ARBA/14/2020 0 | c

187 [N C SINHA [60582/2025(30.07.2025 |ARBA/16/2023 0 | c

1188 [K SAHOO 160583/2025/30.07.2025 |ARBA/16/2023 0 | c

189 [B DAS 160586/2025(30.07.2025 |[WP(C)/13084/2024 |10 | c
M/S SANTOSH ‘ ‘

190 [KU DWIVEDY, [60587/2025(30.07.2025 |ARBA/28/2022 10 c
T RANA

191 |T R DAS 160588/2025(30.07.2025  [BLAPL/5275/2025 |10 | c

192 |A. K. DAS [60590/2025(30.07.2025 |WP(C)/17067/2025 |10 | c |

193 |ANUPAM DASH |60594/2025|30.07.2025 |[MACA/436/2023 0 | c |

x
194 |TR0% FAM160595/2025(30.07.2025  |omp/572/2021 7 2100375 g
3.00,3*3

195 [ARATI SAHOO [60596/2025(30.07.2025 |MATA/23/2003 7 s

196 |S P SAMANTA [60605/2025(30.07.2025 |[MATA/295/2023 0| c

197 oS iar|60606/2025(30.07.2025 [WR(C)/16860/2025 |7 U

1198 |S K PRADHAN |60608/2025(30.07.2025 |WP(C)/3147/2024 |10 | c |

199 |T K NAYAK |60609/2025(30.07.2025 |WP(C)/18294/2025 |10 | c |

200 B R DASH  |60610/2025(30.07.2025 |WP(C)/18294/2025 |10 | c |

201 D SAMAL 160614/2025(30.07.2025 |[BLAPL/6167/2025 |10 | c |




202 |[AK RANA 160615/2025(30.07.2025 |[BLAPL/6197/2025 [10 | c |
203 [AK BISOI  |60616/2025(30.07.2025 |BLAPL/7168/2025 |10 | c |
204 |G SAHOO 160617/2025(30.07.2025 |[BLAPL/7159/2025 [10 | c |
205 |AK BISOI  |60619/2025(30.07.2025 |BLAPL/7688/2025 |10 | c |
206 [D SAMAL 160621/2025(30.07.2025 |[BLAPL/5086/2025 |10 | c |
207 D SAMAL 160622/2025(30.07.2025 |[BLAPL/5366/2025 [10 | c |
208 D SAMAL 160623/2025(30.07.2025 |[BLAPL/4559/2025 [10 | c |
209 D SAMAL 160625/2025(30.07.2025 |[BLAPL/4641/2025 [10 | c |
210 |A K ROUL  |60634/2025(30.07.2025 |WP(C)/21115/2025 |10 | c |
211 B B ROUT  |60656/2025(30.07.2025 |CRLMC/2702/2025 |10 | c |
212 |B MAHALI  [60657/2025(30.07.2025 |FAO/24/2024 0 | c |
N K
213 |gpopargy 6065872025 30.07.2025  |FAO/24/2024 10 c
214 [B MAHALI  [60659/2025(30.07.2025 |FAO/47/2024 0 | c |
N K
215 | oparny  |60660/202530.07.2025  |FRO/47/2024 10 c
216 [B MAHALI  [60661/2025(30.07.2025 |FA0/123/2024 o | c |
N K
217 | poparny  |60662/202530.07.2025  |FRO/123/2024 10 c
218 [B MAHALI  [60663/2025(30.07.2025 |FA0/139/2024 0 | c |
N K
219 | oparny | |60664/202530.07.2025  |FRO/139/2024 10 c
220 |T R DAS 160665/2025(30.07.2025 [BLAPL/5273/2025 |10 | c
221 [B MAHALI  [60666/2025(30.07.2025 |FA0/126/2024 0 | c |
N K
222 |gprpapny  |60667/2025(30.07.2025  |FA0/126/2024 10 c
N K
223 | oparny | |60668/2025/30.07.2025  |FRO/126/2024 10 c
N K
224 | opnpgy  |60669/202530.07.2025  |FAO/126/2024 10 c
225 B MAHALI  |60670/2025|30.07.2025 |FAO/124/2024 0 | c |
N K
226 |gymoaony  [60671/2025(30.07.2025  |FAO/124/2024 10 c
227 |B MAHALI  |60672/2025(30.07.2025 |FAO/138/2024 0 | c |
N K
228 | poparny  |60673/202530.07.2025  |FRO/138/2024 10 c
229 |B DAS 160674/2025(30.07.2025 |[BLAPL/7153/2025 |10 | c |
230 |A K PANDA |60675/2025(30.07.2025 |BLAPL/6019/2025 |10 | c |
231 |A K PANDA |60676/2025(30.07.2025 |BLAPL/6000/2025 |10 | c |
232 |D K SAHU  |60677/2025(30.07.2025 |WP(C)/11936/2024 |10 | c |
233 |R K MALLICK|60678/2025(30.07.2025 |BLAPL/5672/2025 |10 | c |
| | | Total 12102

NIC




